TI TEM NO 101 COURT NO. 2 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 1636 OF 2011
PAULMELI & ANR Appel lant (s)
VERSUS
STATE OF T.NADU TR. I NSP. OF PQOLI CE Respondent ( s)

(Wth appln(s) for early hearing and office report )

Dat e: 21/05/2014 Thi s Appeal was called on for hearing today.

CORAM :
HON BLE DR JUSTI CE B.S. CHAUHAN
HON BLE MR JUSTICE A K. SIKRI
[ VACATI ON BENCH]

For Appell ant(s) Ms. Shirin Khajuria, Adv.

For Respondent (s) M. M Yogesh Kanna, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Argunment s concl uded.
Judgment reserved.

(Par deep Kunar) (MS. Negi)
AR- cum PS Assi stant Regi strar



